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WestBlock -

Eligibility condiHona

:EI

Phone r25105124
Iax No : 26105361 Sector - I, R.K.Puram

New Delhi - 110 065

R.No.2(7n/2o73/Rect/AIT/PBlAdn-I Dated: r'lflAPril' 2024

CIRCULAR

Aoolllations are invited {or filling up the Post of DePuty Registrar in the A'rmed Forces TribunBl'

prh";ii*;"-Nf-";-O-Ufri o., a"pur"ti"o"iasis ior a pirioi oi tluee years ftom suitable carrdidates, who

f1,Iti[ the digibilty cond.itionsr

Name of the
Post

Pay Matrix Level - '11

(Rs 67700-208700)
Officers of the Central Government or State
Govemmeot or Supreme Court or High Court or

District Courts or Statutory/Autonomous bodies
having pensionery benefits :

(a) (i) holding analogor.s post on regular ,

basis in the Parent cadre or
Oepadmenl: or

(ii) with Five years regular service in
ihe parent cadre or Department in posts in

level-10 ofthe pay matrix or

('ii) with Six years regular service in

the parent cadre or Depadment in posts in
level-8 of the pay makix; or

(iv) with Seven years regular service
in the parent cad.e or Department jn posts in
Ievel-7 ofthe pay matrix; and

(b) having flve years of experience in personnel

and Administrative or Judicial work.
Desirable: Possessing a degree in Law from
a recognised University.

Note: The period of deputation including the period
of deputation in another ex-cadre post held
immediately preceding this appointment in the same
or some other organization or Department of the
Central Government shall not ordinarily exceed
three

Deputy
Reglstrar

(General
CentralService
Group'A'
Gazetted,
(Non-
Ministerial)
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2. The pay of the officer selected on deputatjon basis will be govemed by Oop&T e.M. No. 6/8/2009-
Estl(Pay-ll) dated 17.06.201A, as amended, irom time to rtme.

3. The departmental officers in the feedergrade t{ho are in direct line of promotion shall not be eljgible
for consideration for appointment on deputati;n. similarry, a deputationist in the Armed Forces Trib-unalshall nol be eliglble for consideration for appointmenls by promotidn cnannei.

4. The.maxmum age limtt for appointment by deputation shall not exceed 56 years with a residual
servrce ol four years on the closing date of receipt of appltcattons.

5. The application in the prescribe! pro forma (Annexure-l) of the etigible officer, M/ho can be spared in
the evenl of his/her selectiol may be forwaroed to the Drincipal Registrar. Anied Forces Tnbunal, principal
8€nch, West BIock-VUI, Sector-|, R.K. puram, New Delhi - 110 066 by the Department bv o8ri Julv. 2d24
along.with photo copies of the Annuar confidentiar Reports for the last five years or tiiiiEiZiiEi?ffi
with Vigilance Clearance Cedificate.

6. The appllcations received without suppoding documents, photograph, Ltnsigned and incomplete in
any manner, shall be summar ly re,ected.

U

'10.

11.
12.

'13.

14.

15.

'16.

7. lt may please be noted that this Office is not yet enlisted in the Directorate of Estate for altotment of
GPRA (General Pool Residential Accommodation).

E. Number of vacancies reflected above may vary.

Enclosure: Annexure-1

(Dharmender Rana)
Principal Regiskar

u"'tfri)
Dlstrlbution

1.
2.

3.
4.
5.

7.
8.
9.

The Secrelary General. Supreme Court of lndia
The

Registry and District
AI-HighCourts with a request to circulate the sar.re amongst eljgible oflicers
Couds.

The Principal Registrar, Central Administrative Tribunal, New Delhi
The District Judge-'1 & Session Judile, Tis Hazari Court Delhi.
The Secretary Gensral, National Humao Rights Commission, New Delhi.
The Registrar, National Company Law Appetlate TribJnal, New Delhi.
Ihe Registrar, National Company Law Tribunat, New Delhi.
The Under Secretary, MoD, AFT Cell, New Delhi
Recruitment Cell, Rajye Sabha Secretariat wiih a request to circuiate the same in your secretariat.
Recruitment Cell, Lok Sabha Secretariat, with a request to circulate the same in your secreta.iat
The Registrar University of Oelhiwith a request to clrculate the same arnongst eligible officers.
The Registrar University of Dr. B.R. Ambedkar University Delhi with a request la circulate the same
amongst elig ble offlcers.
The Registrar University of Jarryaharlal Nehru University Delhj with a recuest to circulate the same
amongst eligible officers.
The Registrar University of Jamia Mittia Islamia University Delhi ,./ith a request to circulate the same
amongst eligible ofllcers
The Registrar University of curu cobind Singh Dethi r,rith a request to circulate the same
amongst eligible officers.
The Regjstrar Delhi Techhological Un;versity of Delhi with a .equest to circulate the same
amongst eligible officers.
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The Registrar lndian La\/ lnstitute Delhi \tith a request to circulate the same amongst Bligible

'19. lT Ctll ln-charge, AFT(PB)

20

21

22

24

The JAG Branch Army/Navy/Air Force, New Delhi

All Ministries of Gol.

The Chief Secretary, Govt. of NCTD, Delhi Secretariat, I.P. Estate, New Delhi - 110002

Controller General of Deience Accounts, Ulan Batar Road, Palam, Delhi Cantt-110010

Office of the Controller General of Accounts, Mahalekha Niuyantrak Bhawan, Ministry of Finance,

GPO Complex Block-E, Aviation Colony INA Colony, Delhi- 110023

offic€ of the Comptroller & Audito. General of lndia, Pocket-g, Deen Dayal Upadhyaya Marg,

New Delhi.

Office Copy

officers.
Directorate General of Employment, Ministry
of Labour and Employment, NCS Coordination
Section Shram ShaKi Bhawan, Rafi Marg,
New Delhi '1 10001 , Email- ddo-doetfonic.in

.You are requested to upload the said
adverlisement in NCS portal.

26
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You are hereby advised to upload the said
advBrtisement in AFT(PB) website,ww\,v.
aftdelhi.nic.in and also upload in DoP&T
website and confirm.



U
BIO-DATAJCURRICULUIVI VITAE PROFORMA

Z. OAaib ot emptoyment, in chronologica I order Enclose a separate sheet du ly authentiBied bY

your signatu16, i, the space

Office/lnslitution Post held on

[egular basis
From To "Pay Band and

G.adePaylPeY
scale of the post

held on regu er
basis

Nature of Duties (in detail)
highlighting Exp€rience
required Ior the Post
applied for

1. Name and Address
in Block Letters

n Christian era2 Date of Birlh
Mobile No
E-mail l.D

3. (i) Date of entry inlo service

1ii; Daie of Retirement under Central/
State Governmenl Rules

4. Educational Qualifications

qualiflcations required for the post are
satlsffed. (lf any quallllcation has been
lreated as equivalenl to the one prescribed
in the Rules, state the authority for the
saTne

5. Whether Educational and othet

Qualillcations/experience posse ssed by the orficerQualifications/Experience requi
d in th€ advertisemenucircular

asred
mentione

EssentialEssential
Qual onQualilication
Ex eriencer enceB

DesirableDesirable
QualiflcationOualification

BEx erience
asonseirabl a lificatiQua na odicale ntiined oeedn tos beThi cos mn ampluT5. oteN oftssueofeth timdmenVOfficestntlvltn straUveb Adthe m eparytoRthe Rsntiome edn v

ntme Nh Emenrentseand essu p oyAdvertiofci ecul dibssrlma subrn ects ary0ns leE ctive/catialifiat QuGPost raduof D andn cathe egree
be indicated the candidate.9ub

ofht ntrieseet thenc ea whetheasPI state se rly6
siteui enliEssh eTNll eet reqyoy0u

the 0stenceri oftfi 0ns dan ko e cat
Departments are to Provi
irlcationfl'lork experience

de their specific comments
possessed by the Candida

/views confirming the
te (as lndicated in the6.1 Note: Borrowing

rele!ant Essential Qual
Bio-data) with reference to the post applied

4lPase

ANNEXURE.I

below is insufflcient.

Post applied for

and

made by above,



L

8. Nature of Present emp

Temporary or Quasi-Permane
loyment i.e.
nt or Perman

Ad-hoc or
ent

'lmportant: Pay-band and Grade Pay granted under ACP/MACP are Pe6onal to the offlcer and lherefore'

"i"liO'i"i 
u" ir""i"ned. only Pav Band and Grade PaylPay scal€ of the post held on r€gular basis to

i" ir"ti"""o Details of A6P/MASP with present Pay Band and crade Pay where such benefits have

been drawn by the Candidate may be indicated as below;

I ln case the Present employme nt is held on

deputation/contract basis, please state

a). The date of initia 1 eerioa ofb

appointment appointment on
deputation/contract

ToFromGd dla en n ayad,ayay
eSchemPI /MACPUnded

ce/lnstitution

andostofe theam pNd)
nhe1dP theof postay
nbstSU na tive citycapa

o anizationthe

c) Name of the Parent
off ice/organization to
which the aPPI|cant
bel s

given in all& (d) above must be
lnformation under Column 9(c)9.2 Nole outside :heost on deputationerson is holding a Pcase6 where a P anizationarent cada lien in hisstill maintaininanization bulc:drdo date of ret,ltnby the apDlicant,on in thB Pastt neld on DeP10. lf any Pos

n and other details.trom the last d

ofs us chnicatioth an pplno deIeaalOfflce dy putatioofcase1 Note Cadnnt oalrtmedca De gwithnt pd the pa
1d) forwarde bybeshoofflcers atecertiflctandance litytaC nlegleaanita na viglec

Please state whether !'Yorking under (indicate the name of your employer

agelnst the relevant column)

a) Centtal Government'
bi State GovernmEnt
ci PirtonomousOrganizatlon
d) GovernmentUndertaking
e) Universitieg

11 employmentt pregentAdditional details abou

Others Tna -ed aartmentDethe pnareeth er ingslateLeP youase2I
radefe fede(ede tooe ferdfeederthe it Pay?

ion took
lf yes, give
place and

caleSRevised31 you
revl ih thefromthe date

also indicate the -revised scale
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14. Iotal emolumonts r month now drawn
Total EmolumentsGrade PayBasis Pay in the PB

'15. ln case the applicant belongs to an Organrzaton which is not following the Central Govemment Pay-

scale, the iatesl sitary slip issue-d by the organization showing the lollo,.ying details may be 6nclosed.

B;aic Pay with Scale of Pay and
rate ot incrsment

Deamess Paylinterim reliet/other
Allowances etc., (with break-uP
details)

Tolal Emoluments

16. Additional information, if any, relevant to
post you appli6d lor in support of your suitability fo.
the post. This among oth€r things may provide

irformaticn with regard to (i) additional academic
qualifications (ii) professional training and (i;i) work
expedence over and above prescribeo in the Vacancy
Circula./Advertisement)

the

17. Whether belongs to the
schedtiled Tribes, the Other

Scheduled Castes, the
Backward Classes. and

other s ial ries

I have'carefuily gone through the vacancy circular/advertjsement and I am well aware that the

informEtion furnished in the Cuniculum Mtae duly supported by the documents in respect of Essenlial

Qualification/work ExPerience submitted by me will also be assessod by ihe Selection Committe€ at the

time of selection for the post. The information/details provided by me are correct and true to the best of

rily knowledge and no materialfact having a bearing on my selection has bsen suppressed/ v'/ithheld'

(Signature of the candidate)

Date:

6lPage

Address: 
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The information/details provided in the above application by tho appticant are true andcorrect as per the facts available on records. He/She possess educational qualirications and€xperience mentioned in the vacancy Cjrcular. lrselected, he/she wlll be relieved immediately.

2. Also csrflfiEd that;

(i) There is no vigilance or dlsciplinary case pending/contemplated against Shri/Smt.

(iD His /Her integrity iB certified.

(iii) HivHer cR Dossier in originar is encrosed/photocopies of the AcRs for the rast 5 years dury
attested by an officer of the rank of under secretary of the Govt. of rndia or above are encrosed.

(iv) No major/mrnor penarty has been imposed on him/her during rhe rast io years orA flst of
major/minor penaltiss imposed on him/her during the last 1O years ls enclosed (as the casa may
be).

Ceftlfication by the Employer/Cadre Controlling Authorlty

Counlersigned

Employer/Cadre Controlling
(Authority with Seaj)
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